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~263. SHRI M.V. CHANDRA 
SHEKHARA MURTHY : Will 
the Minister) of DEFENCE be 
pleased to state : 

(a) Whether it has been report-
ed .in the press that certain coun .. 
tr· es with the intention of selling 
defence equipment to India have laun-
tiled a concerted campaign against 
th development of main battle 
tank to be inducted into the Indian 
Army in the Nineties ; 

(b) if so, whether it has also 
been further reported that the series 
of anti-MDT press reports are cal· 
culated attempts to demoralise 
In · n Defence scientists, and cuttle 
their efforts aimed at producing 
,an mgine suitable for the MBT; 
and 

(c) if -so, whether due to the 
criticism, Governement are likely 
to change the proposal? 

THE MINISTER · OF DEFE-
NCE (SHRI R. VENKATARA· 
MAN) :Yes, Sir. A report by United 
News of India (UNI) to this effect 
was published in Evening News of 
'The Hindustan Tim~' on 26 
October, 1982. 

(b ) Yes, Sir. The above news .. 
item reports on this aspect also. 

( c) No, Sir. The development 
of MBT is belng progressed with un vigour. 

laclo-BelaJaa Creclit A reemat 

~246. SHRI MADHAVRAO 
SCINDIA : Will the Minister ot 
FINANCE be pleased to state . 

(a) whether a Rs.7 crore Belgian 
creadlt agreement was recently 
signed in New Delhi; 

(b) if so, what are the t~ of 
credit; 

(c) how the loan is to be utili-
sed; and 

(d) what is the extent of adverse 
balance of payments against India 
at present and the annual import-
export trade with that COlUltry? 

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE):' 
(a) Yes. . I 

(b) and (c) An agreement was 
signed with Belgium on 17-1-83 
whereby Belgium will provide finan-
cial assistanc of BF 350 million 
(ap'proximatly Rs. 7 crores) to India.. 
TIllS loan is interest-free and is re-
payable over a period of 30 years, 
including a moratorium of 10 years. 
Out of this amount BF 60 million 
would represent Belgian assistance 
towards rescheduling of India's loan 
debt service for 1982. BF 290 
million have been provided for the 
purchase of Belgian capital goods 
or industrial equipment and services 
related thereto. · BF 150 million 
of this loan will be allocated for 
making payments due to bell Tele-
phone Manufacturing Company 
in Antwerp, Belgium, in accordance 
with their contract with Indian 
Te1ephhne Industries who are sett-
ing up a cross .. bar telephone swit-
ching equipment factory in Rae 
Bareli (U.P.). 

(d) 'The latest information on 
balance of payments (current account) 
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for tIl financial y ar i availabl 
only for 1979-80. The n t invi-
sibl in 1979 .. 80 were · 4' 39 
crores. On this ba is, the d ficit 

Year 

1978-79 

1979-80 

1980-81 

1981-82 
(Provo) 

Flying Clubs and Security 
arrangetnents for Haryana 

Aerodrotnes 

2265. HRI MADRA VRAO 
CINDIA : Will the Minister of 

·TOURI M AND IVIL VIA-
. TIO be pleased to states: 

(a) whether the attention of 
Governm nt ha b drawn to a 
news item' are aerodomes meant for 
smugglers only " published in the 
issue of Hindi daily "Nav Bharat 
Times" dated 26th cember, 
1982 highlighting the lack of any 
activity in the aerodromes built 
'by Haryana Government in six . 
cities f the State; 

(b) if so, whether it is a fact 
that there are no flying club acti-
vities in th a rodrom s; 

(c) is it ~lso a fact that they lack 
adequate security arranCTements; and 

(d) what steps have been taken 
by Gov rnment to put these aero-
dromes to proper use ? 

THE MINISTER OF STATE IN 
THE MI ISTRY 0 TOURISM 
AND CIVIL AVIATION (SHRI 
KHURSHEED ALAM KHAN) : 
(a) Yes, Sir. 

(b) Flying/Gliding Club activi-
ties are available at Hissar, Karnal 
and Pinjore. 

in the balanc of payments (cur 
ccount) w . 92 '45 cror . i 

1979-80. The annual export-import 
trade with that c untry'is cts foUows:-

Export Import 

(Value in erar ) 

aZ7·85 356 '53 

166.85 2 3.69 

148.25 3 6.04 

157·8~ 5 g .86 

Balanc 
of . . ~d. 

-128.68 

- 6.84 

- 157·79. 

-352.0~ 

(c) and (d). inc th se aerodromes 
belong .to Haryana Government, 
the security arrangements and also 
any use of the aerodrome is th con-
cern of the State Gov rnmcnt of 
Haryana. 

Developtnent of Wing -Missi1~ 
Skill by IAF. 

2266. SHRIHA MOLLAH: 
Will the Minister of DEFE CE e 
pleased to state: 

(a) whether it i a fact that the 
IAF has developed wing-mi il 
skill; 

(b) if so, the details thereof; 

(c) whether Government have 
approved the programme ; and 

(d) if not, the r ason thereof? 

THE MINISTER OF T~ E 
I THE MINI TRY OF DEFE OE 
(SHRI K.· P. SINGH DE9) : 
(a) to (d) The reference is, perhaps, 
to the on-going project of modifying 
the Jaguar aircraft to enable it · to 
carry air-to-air missiles. This pro-
ject is being co .. ordinated by the IAF 
and several agencies includin HAL, 
are participating in the pr6j ct. 
The project is at an advanced stag 
of development. It will ~ot b in 
public interest to give further 
details. .. ' 




